
 275  Committee  Reports

 (j)  (i)  Review  by  the  Government  of  working  of
 the  Madras  Refineries  Limited,  Madras,
 for  the  year  1995-96.

 (ii)  Annual  Report  of  the  Madras  Refineries
 Limited,  Madras,  for  the  year  1995-96,
 alongwith  Audited  Accounts  and
 comments  of  the  Comptroller  and  Auditor
 General  thereon

 [Placed  in  Library,  See  No.  LT-1163/96]}

 (2)  A  copy  of  the  Memorandum  of  Understanding
 (Hindi  and  English  versions)  between  the
 Gas  Authority  of  India  Limited  and  the
 Ministry  of  Petroleum  and  Natural  Gas  for
 the  year  1996-97

 [Placed  in  Library.  See  No.  LT-1164/96}

 12.03  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 Fourth  Report

 {Enalish]
 PROF  PREM  SINGH  CHANDUMAJRA  (Patiala)

 “i  |  beg  to  present  the  Fourth  Report  (Hind!  and  English
 verions)  of  the  Committee  on  Private  Members  Bills
 nd  solution

 12.03%  hrs.

 COMMITTEE  ON  PUBLIC  UNDERTAKINGS

 First,  Second  and  Third  Reports

 [English]

 SHR!  ०  VENKAT  SWAMY  (Peddapalli)  Sir,  |  beg
 to  present  the  follawing  Reports  (Hindi  and  English
 versions)  of  the  Committee  on  Public  Undertakings

 (1)  First  Report  on  Action  Taken  by  Government
 on  the  recommendations  contained  in  then
 (ए  Third  Report  (Tenth  Lok  Sabha)  on
 Mazagon  Dock  Limited

 12)  Second  Report  on  Action  Taken  by
 Government  on  the  recommendations
 contained  in  their  Fifty-Fourth  Report  (Tenth
 Lok  Sabha)  on  Rutat  Electrification

 Corporatian  Limited

 ..।  Thid  Report  on  Action  Taken  by  Government
 on  the  ra@commendations  contained  in  thet
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 ey  tture  Bill

 Fiftieth  Report  (Tenth  Lok  Sabha)  on  Powe:
 Finance  Corporation  Limited.

 12.03%/,  hrs.

 COMMITTEE  ON  GOVERNMENT  ASSURANCES

 First  Report

 [English]

 SHRI  PABAN  SINGH  GHATOWAR  (Dibrugarh)
 |  beg  to  present  the  First  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Government  Assurance:

 12.04  hrs.

 UTTAR  PRADESH  STATE  LEGISLATURE
 (DELEGATION  OF  POWERS)  BILLਂ

 [English]
 MR  DEPUTY-SPEAKER  |  Shri  Indrajit  Gupta
 SHRI  RAM  NAIK  (Mumbai  North)  :  Sir.  |  have  given

 a  notice  to  oppose  the  introduction  of  the  Bill  which  ।:
 listed  as  Item  No.  13  of  the  List  of  Business

 (Interruptions)

 SHRI  PRAMOD  MAHAJAN  (Mumbai-North  East)
 But  where  ts  the  Home  Minister  to  introduce  the  Bill?

 SHRI  SANTOSH  KUMAR  GANGWAR  (Bareilly)  .  1
 Deputy  Speaker  Sir,  |  have  also  objected  to  it

 [English]

 THE  MINISTER  OF  RAILWAYS  (SHRI  RAM  VILAS

 PASWAN)  He  is  introducing  the  Bill  in  Rajya
 Sabha  ..(Interruptions)  The  Home  Minister  is  in  the  Rajya
 Sabha.  He  15  coming  within  two  minutes

 [Translation]
 MR.  DEPUTY  SPEAKER  :  You  can  ask  other  ministe!

 to  introduce  it

 (English]
 SHRI  RAM  NAIK

 you  ..(interruptions)

 SHRI  RAM  VILAS  PASWAN  :  This  is  only
 introduction.  He  is  in  the  Rajya  Sabha.  He  is  coma
 just  now

 MR.  DEPUTY  SPEAKER  He  is  in  the  Rajya  Sabha

 The  Minister  must  inform
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